FAN 1 0332-2406149

CUSTOMS, EXCISE & SLRVI(.I‘ IA\ APPI‘ LLATE TRIBU
38,MG Marg Civil Lines,01d Red Building, Al]ft]mhad 2 0
Regionat anc]; Al]dhah'ul '

To
Appellant as por address in table below

Respondent as per address in table below

Final Order No. ('J!A!'?OIGSI?,G]7-(TUIDB] dated 18!01!201

Fant directed to transinzit herewith a certified copy ot”m du passed by the lubuna] und
Custonis Act, 1962, : . .

E.g.istra r
Application Appedl Name and AddlCS% of Appellant

- CHBOBOR01D Rajiv Chhibber
881-a Ward No-0
MEHRAULI
NEW DELHI
110030 .

Name and Address of
Respondent
C.C. & CL. & 8.T.-Noida
C-56/42..SECTOR 62,
NOIDA, '
UTTAR PRADESH-201307 .

Copy To
3advocate(sr/ Consultant(s):
Rajesh chibber -
FA-9, KAVE NAGAR,.
GHAZY ABAD
up i

& Bar Associalion, CESTAT, Allahabad
5 Director Publications, Customs, Excise, 1.7, Estate, Defhi

6 M{s Centax Publications Pwt, Lid, 1512-B, Bhishm Pitamah Marg, New Defhi-3




1dia Pyl .Ll_(!., N02 {(oldno
, New Rohiak Road, New Delbi-1 10005

o+ 1AW House, 1-8, Scf:lg)_rvl_ﬂ, Faridabad 121003 (Harvana)

Asstt, Registrar




260272012 _i)_eizfx:sc.d by . Commi
(Appeals). Noida) o0

For approval and signature: ;

Honbie Mr. Anil Choudhary

'"'ii'i?'i%'éiff-%’é}'-"'i'f"'Wous’d be e

Shri Raj uh th}bbu
Shri D Deb, Assas_h_l_m_ Comng

CORAM: 3
Hon’ble Mr. Anil Choudh

Pate of Mearing &

FINAL ORD)




ted 26/02/2012 passed by

A_p_p:e_ai_s) Noida.




In this view of .t

RIS







